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Shrl Kakkan (Madurai—Reserved— 
Sch. Castes):  I beg to move;

In page 4, after line 17, insert;

“(dd) constituencies for schedul
ed castes and  scheduled tribes 
shall as far as practicable be locat
ed in taluks having enough  popu
lation requisite for two or more 
seats for the State Assembly so 
that each taluk as far as practic
able will have a general seat be- 
-sides a reserved seat.”

There are taluks which have enough 
t)f population for two or more seats. 
The reserved seat must be in a taluk 
which has more than two  or more 
seats.  I will give one example.  In 
my  constituency,  Merur  Assembly 
constituency, two  taluks are added 
together—Merur and Madura  taluks, 
-each taluk has a population for one 
general seat.  The two taluks are now 
added and it is made as a plural consti
tuency, one seat for general and one 
seat reserved, but previously one reserv
ed seat was in  Diijdigul Taluk.  In 
Dindigul, not only  Harijan popula
tion, but also the caste Hindu popula* 
tion are for four general seats.  So, 
the reserved  seat in  Merur taluk 
must be transferred to Dindigul.  So. 
I have moved this amendment.

Mr.  Deputy-Speaker:  Hon.  the
Minister.

Shri Biswas: I do not  accept the 
amendment.  I need not state my rea
sons.  They have been given so many 
times in the course of my speech, and 
I do not want to take up the time of 
the House.

Mr. Deputy-Speaker: Is it necessary 
to place it before the House?  I do 
not think.

Shrl Dabhi: I was not allowed to 
move my amendment No, 18.

Mr. Deputj-Speaker: When the hon. 
Member is moving  his amendment, 
he moves all the amendments in his 
name.

Shri Dabhi: I thought it was left 
out.  I had not said anything about 
it.  Only amendment No. 16 I moved. 
It is important.

Mr. Deputy-Speaker: The hon. Mem- 
l)er will kindly resume his seat. There 
are/ two  or  three-member  consti
tuencies.  The object of the delimita
tion is that there should be single- 
member constituencies as far as pos
sible except in cases where reserva
tion is necessary for Scheduled Castes 
and Scheviuled Tribes  where there

may be two-member  constituencies 
Extending it beyond that is not the 
general policy of the Bill, but there 
are two or three cases where as in 
Nasik, in the same constituency, there 
is a reserved seat for scheduled castes 
and scheduled  tribes, and there is 
also a general seat.  These are excep
tions.

Shri Biswas: The  amendment  re
lates to part (e).  In reSpect of the 
words '‘existing boundaries of adminis
trative units*’, he wants to delete the 
word “existing”.

Mr. Deputy-Speaker: I am sorry, in 
the face of what the  hon. Minister 
has said, is there a chance of its be
ing accepted?  It is as good as not 
being moved.

The question is:

“That  clause  8 as  amended
stand part of the Bill.”

The motion was adopted.

Clause 8, as amended, was added 
to the Bill.

Clauses 9. 10, 11, the Title  and  the
Enacting formula were added to the 

Bill.

Shri Biswas: I beg to move:

“That the Bill,  as amended, 
be passed.”

Mr. Deputy-Speaker: the question is:

“That the Bill, as amended, be 
passed.”

The motion was adopted.

t'AMINE CONDITIONS IN MAHA
RASHTRA

Shri Kanavade Patil (Ahmednagar 
North): Sir, I thank you very much...

Mr. Deputy-Speaker: There is  no
time to spend in thanking the Chair.

Shri Kanavade Patil: for giving
me this opportunity for  having  an 
half-hour discussion on the prevailing 
acute famine  conditions existing  in 
Maharashtra, and especially in eight 
districts of Maharashtra.

I have to submit before this House 
that during the last ten days I have 
been  receiving  continuous  reports 
about the very acute famine condi
tions, and I have to submit e.soeriaUv 
that I have been informed that condi
tions in Ahmednagar, Sholapur  and
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Khandesh districts  are very serious 
and call for very  immediate relief 
from the Centre, and also from the 
State Government of Bombay.  The 
report suggests that  there is wide
spread starvation spreading; through
out  Ahmednagar,  and  the fodder 
condition is alsb very acute.  I have 
also received information to the effect 
that the jowar crop fodder is not quite 
available in Ahmednagar district, and 
thousands and thousands of cattle are 
reported to have  died for want of 
fodder,  and for  want of  drinking 
water.  It  has been  reported  that 
thousands of people especially  from 
the southern side of Ahmednagar Dis- 
trictj; and from Kopargoan, Newasa 
and other Taluks, migrate to  some 
other places in search of livelihood 
and maintenance.  They are ignorant 
people.  Ahmednagar District is sur
rounded by other districts where also 
similar  famine  conditions  prevail. 
Those people, without knowing that 
<"onditions are similar there also, that 
those areas are also affected, go there 
in search of livelihood and mainte
nance. and when they find that there 
is no support for them in that area, 
they again try to return back to their 
own village.  I know from the reports 
in Kesari, a leading Marathi paper 
and in Navakal an equally  eminent 
newspaper  in  Bombay State,  that 
Nevasi taluk  apoears  today  be 
absolutely deserted.

I have to say that tht efforts done 
by the Government of Bombay,  by 
our Chief Minister Mr. Morarji Bhai 
Desai. and also by the Revenue Minis
ter, Mr. Hiray, during the last  few 
months are splendid, and they have 
been  appreciated  by us.  But the 
amount spent by them  is quite in
adequate.  The amount spent by the 
Government of India towards giving 
tnccavi  loans  to  the  peasantry  in 
Ahmednagar and other Districts alon<> 
in Bombay State,  ia  Rs. 1.02.93,000. 
Similarly, they  have  also granted 
relief in other ways to the extent of 
Rs. 1.25,00.000 but these amounts have 
already been spent, or almost spent, 
and they are very inadequate.

I will draw the  attention of the 
House to the  report given  by the 
Bombay Chronicle i’n its issue of 16th 
December, 1952 in which it has been 
stated—I wiU read only some relevant 
portions—

“The resolution  was no more 
political stunt.  It was passed bv 
r̂resentatives  ofl all  political
parties./......Their detailed reports
about the extent of the scarcity.

relief measures already introduc
ed and the number of people work
ing on the relief works failed to 
convince  the  delegates.  The 
general complaint  was that the 
Government  measures  were too 
little or too late  and they were 
meant more for  immediate help 
than for  assuring  permanent re
lief to  the  tracts  doomed  to 
scarcity every now and then.  In 
Ahmednagar  district alone,  the 
damage was estimated at Rs 13 
crores and there are seven other 
districts which are hit by famine ’*

Ahmednagar,  Sholapur  and  West 
Khandesh being the worst sufferers, 
the Conference has urged that the re
lief machinery should work faster nnd 
more effectively if the distress is not 
to have a  permanently  paralysing 
effect on Maharashtra.  This is the 
condition which has been described in 
the  leading  article of  the Bombaĵ  
Chronicle dated the 16th of this month. 
It is also suggested, and I think  it 
should be true, that the damage  in 
Ahmednagar district alone due to the 
famine is to the extent of Rs. 13 crores. 
If that is the real situation existing in 
Ahmednagar and other adjoining dis
tricts. then the small amount  which 
the Government of Bombay is spend
ing or has spent till now must have 
been quite insufficient and inadequate 
to meet the sufferings of  the famine- 
stricken people.  I have been doing my 
best during the last  three or four 
days, to bring this catastrophic situa
tion to the notice of the hon. Ministers 
of Food and Agriculture, and also the 
fact that very worse mnditions are 
Drevailing in Ahmednagar and other 
adjoining diistrilcts. I was absolutely 
glad when I found that the hon. Minis
ter of Food  and  Agriculture.  Mr. 
Kidwai. was  verv sympathetic  and 
anxious to personally understand  the 
difficulties of the oeoole.  He has alsô 
hinted at the fact that if possible he 
would visit Ahmednagar  and other 
adjoining districts.  have personal 
knowledge of the sufferings  of the 
people in the  famine-stricken area. 
In reply to the short notice ouestion 
which I tabled on the 15t,b of this 
month, it was  replied  by the  hon. 
Minister of Agriculture, Mr. Deshmukh, 
that only two talukas in Ahmednagar 
district have  been  affected.  I very 
humbly submit that, that was the in
formation which he gave ffom  the 
report of the Bombay Government. 
That report, to my knowledge, is not 
true or correct.  It is not a fact.  On 
the contrary we have got information 
suggesting that nearly eleven taUikas 
in  Ahmednagar  district  alone have
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been affected.  I shall just read out 
what has been written in a Marathi 
newspaper, Kesar$ dated 16-12-92.

“ 5m fsiFnMhs antrrr

êqfWv 

»̂rr̂ H # vj  ̂   shfhiT 

!fi*l*l«IK an̂  r

1 shall now translate it. According to 
the correspbndent  of  the  leading 
Marathi Newspaper, it has been stat
ed that worst famine conditions pre
vail in about eleven out of thirteen 
talukas in Ahmednagar district,  and 
five to seven lakhs of people  found 
in the grip of famine.  And then he 
has given a very detailed report.  1 
do not want to reproduce it here, but 
I may say  roughly  that about 450 
villages have been found in the grip 
of famine, in  Ahmednagar  district 
alone, and in most of the villages hav
ing a  population of 200 or 300,  the 
people are leaving these villages. These 
villages or big towns like Vambori are 
being  deserted.  Because  drinking 
water is not available, the people are 
wandering from village to village. The 
flattie have been  purchased by the 
butchers at abnormally low  prices. 
In the weekly cattle bazar at Valaki 
and Kashti in the Bombay State, bul
locks and other cattle worth about 
Rs. 500 to Rs. 700 have been sold at 
abnormally low and nominal prices 
of the order  of Rs.  five or ten. to 
butchers, who take them only for the 
purpose  of  slaughtering  them. 
Thousands pf people are striving to 
get water.  There is drinking water 
scarcity, and I find from this report, 
that people are bringing water from 
a distance of eight to ten miles, for 
drinking alone.  In view of this my 
humble submission before the House 
is that immediate  efforts must  be 
made to supply water to the suffer
ing people.  The Government should 
be kind enough to make immediate 
arrangements Sior (fodldeir and other 
scarcity needs of the people, so that 
theit families and  cattle could be 
preserved.  Special grants are imme
diately necessary in this matter.  If 
some big grants are hot made by the 
Centre  the  people  would,  In  my 
opinion,  be facing  exthiction.  TŴy 
are now migrating from my district 
to various other places.  They shotild 
be îiven to understand and persuad
ed to return to  their villages  with 
the assurance  that  they will  get 
employment there.  Constructions of 
wells, and irrigation dams also should

be undertaken. Lastly. I have to sub
mit that cattle camps are necessary.

Lastly, I request the Centre and the 
Ministers of the Centre to grant us 
more grants to meet the difficulties 
arising out of the famine in the dis
tricts of Ahmednagar and other  ad
joining areas.  I would  also submit 
that the famine has been recurring 
periodically in these parts.  I there- 
tore appeal to the hon. Minister  of 
Food and  Agriculture  that  some 
permanent relief may be given to the 
suffering people in our district,  for 
which the people of the famine affec- 
ed areas in Maharashtra will be very 
grateful to the Centre.

Mr. llêly-Siteftker:  There are  a 
number of hon. Members who have 
given their  names for speaking.  I 
shall give  two minutes  to each of 
them, only  for this  purpose.  Let 
them put any questions, or bring any 
facts to the notice of the hon. Minis
ter. so that he may take note of them 
and reply to them

The Afinister of Food and Agrieul- 
tttfe (Sfari  Kldwfti): I have  taken 
note of them.

Mr.  Deputy-Speaker: I  shall call 
the hon.  Members in  the  order in 
which I  have got  their  notices to 
speak.  First. Mr. Bogawat.

Shri Bogawat (Ahmednagar South): 
My hon. friend has said much about 
the conditions in  Ahmednagar  dis
trict.  Now I want to say  that not 
only Ahmednagar district, but several 
other districts of Maharashtra,  and 
neighbouring portions of Maharashtra 
including  those in  the  Hyderabad 
State, and Bijapur, are all seriously 
affected by this famine.  It is a very 
big famhie, and the most acute famine 
during the last 50 years, as the ex
speaker Mr. Firodia said in one of 
the meetings.  There is no'water  in 
wells.  They are dried up, and there 
is no possibility of any irrigation from 
weUs.  The conditions have come to 
such a stage that it is possible that 
several hundreds of people may die. 
There is an important  report in a 
leading article that some people have 
died, but I am not sure of it.  All I 
can say is that people ore wandering 
here and there because there is no 
work for them and there are no imple
ments at their disposal. It is the most 
severe condition  that  prevails  in 
several parts of Maharashtra.  Under 
such conditioBS,  I humbly beg  for 
help from the Centre.  If immediate

♦Expunger as ordered by the Deputy- Speaker. 

441 P.SJ5.
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help is not given by the Centre, the 
State  Government cannot  cope with 
this serious situation.  It is only the 
Centre that can save Maharashtra and 
the people of Maharashtra. My humble 
submission is that if some projects on 
the rivers Kokkidi or Mula are under
taken, lakhs and lakhs of people will 
come for work, and  these projects 
can be finished very soon.  Without 
entering into any repetition, I most 
humbly request the Central Govern
ment and the Food Minister to visit 
these parts and see the sufferings of 
the people, and give sufficient help.

Shri G. H. Deshpande (Nasik—Cen
tral): Sir, I am  constrained  to say 
that the gravity of the situation has 
not been properly appreciated by the 
officers of the State Government cchi- 
cerned.  From my district, I am re
ceiving  reports by  letters that the 
situation is getting more and more 
worse.  Nearly six lakhs are affected- 
Malegaon taluka is entirely affected, 
Yevla taluka, entirely • affected, Chan- 
dor entire taluka is affected and so*»\e 
portions of the  Niphad taluka ctnd 
Satara.  From  Chandor  and Niphad 
talukas there are some 25 to 30 vil
lages which are in the grip of scar
city conditions for the last two years. 
Very serious and sincere efforts are 
being  made by  the hon.  Revenue 
Minister of the Bombay Government. 
But, as I have said the situation is not 
very  properly  appreciated  by the 
officers concerned.  The question  of 
drinking  water  has  become  very 
serious in certain cities and certain 
talukas.  For instance even in Nasik 
Road—which is not declared as scar
city area—̂ we had last year only ten 
inches of rain and this year they had 
only twelve inches.  There is a large 
population and people are suffering for 
scarcity of drinking water.  I should 
like to draw the attention of the Gov
ernment of India here because they 
run their a Security Press there and 
they have some drinking water supply 
arrangements  there.  Last  year in 
consultation with the District Officers 
of the place concerned I approached 
these high officers there.  They were 
not in a position to appreciate  the 
calamity of the common man.  When 
the families of the  common  people 
were not getting drinking water, these 
high officers wanted to have the enjoy
ment of the luxury of good baths and 
their gardens going on.  That is how 
our people try to meet and redress 
the îevances of our common people. 
That is really our hardship.

Two urgent needs are ther?.  One 
K. you must give employment to all

the needy people.  And the second is, 
you must make adequate arrangement 
lor the supply of fodder.  When you 
undertake to give emplojnnent to the 
people, you must consider and try to 
give them employment in such a way 
that it would remove the possibility 
of famines any more.  We have sug
gested that percolation tanks should 
be undertaken.  We have suggested 
minor irrigation works to be under
taken.  Popular  contributions  have 
come forward even in famine condi
tions.  I am receiving the report from 
the Superintending Engineer and from 
the Executive  Engineer of my  dis
trict that for want of funds from the 
State Government  the  works  are 
withheld,  since  last  six  months. 
Even under famine  conditions peo
ple have paid their popular contribu
tions but why funds are not coming 
Irom the State Government. I do not 
know.

I have written to the Chief Engineer 
and the other officers concerned but 
I have not got the reply.  If you do 
not give employment to the people, 
if you do not make adequate arrange
ments for the  supply  of drinking 
water. I do not know how you are 
going to save the life of the people 
and the life of the cattle.  If this is 
not done, what will happen in the 
coming season?  If you do not help 
them b.y  now, you  will have  the 
calamity repeated in the next year. 
That is why I say that the intensity 
and the extensive nature of the cala
mity, of the sufferings of the  people 
is  not  properly  appreciated by the 
State Government offcers  concerned. 
It is not only restricted to my district, 
which is a very extensive district. The 
people are suffering in Sholapur dis
trict also  The conditions are serious 
there.  It is not that we are here only 
for Maharashtra.  Even the adjoining 
district of Bijapur is affected.  There 
are certain othpr tracts in the Bombay 
Presidency that are affected.  I would 
like to draw the attention of the Gov
ernment of India and also others con
cerned to run to the help of the Bom
bay  Government.  The  widespread 
calamity deserves your attention. The 
Bombay Government are doing what
ever little they can but the Extensive 
and intensive nature of the calamity 
requires the attention £uid aid of the 
Government of India and it should be 
timely.  That is all  that I  have to 
say-

Shii M. D. Josh! (Ratnaglri South): 
Sir. I shall not take much time of the 
House in recounting over again...........
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Mr. Depttty-Speaker: The hon. Mem- 
ber may state any further points or 
make  suggestions  regarding  other 
affected areas.

Shri M. D. Joshi: In this House, Sir, 
we have come across the  hardships 
and tribulations of Rayalaseema. But 
in Maharashtra, the phenomenon  of 
famine is  not  unknown.  It  is a 
periodical visitor.  And this year the 
toll it  has  taken is very  serious. 
There is one district in  Maharashtra 
from which I come, which is a perma
nent scarcity district, namely Ratna- 
giri.  It is not  mentioned  in  these 
famine reports, it is true; biit what the 
district yields to the utmost extent in 
the year does not  last us  for four 
months. I am mentioning all this here 
because they have to  engage the at
tention of the State Government and 
the Central Government too,  T£  the 
State Government  and the Central 
Government sat together and tried to 
solve the problem earlier,  we would 
not have had to meet with this situa
tion.  Therefore it is my humble sug
gestion to the  Central  Governm-ff̂nt 
that all medium type  projects such 
as those mentioned by an hon. friend 
here, may be safely  undertaken in 
order that such  calamity  may be 
further averted.

Shri  Altekar (North Satara):  Sir,
I have received information from the 
President of the District Congress in 
North Satara that the position in the 
eastern part of the  district  is very 
precarious.  So also the position  in 
the eastern part of South Satara  is 
causing anxiety.  I would like to sub
mit, that the relief work should bo 
undertaken which will be of such a 
type that it will remove the calamities 
from  being  repeated  hereafter.  I 
would just make  some  suggestions. 
Silt and mud in the Ner tank in Khatar 
taluka and Pingli tank in Maan taluka 
in the eastern areas of North Satara 
district and  other  tanks  in North 
and South Satara ̂are accumulating and 
they should be removed so that they 
may  be fully  filled  with  v/ater 
which would  be available  for  the 
adjoining  portions  which  are be
ing  watered  by  tl̂ e  t;mks. 
Similar works of new tanks of such 
type should be undertaken  in the 
eastern part of  South  and North 
Satara districts.  I would also like 
to make another submission, that the 
Khodshi Krishna  canal which  sup
plies water to Walva  and Tasgaon 
taluka should be taken to the eastern 
parts where there is scarcity of ram 
and insufllciency of water.  This can 
be augmented by  waters from the 
Kojrna by erecting a dam  near Nisra 
30 miles south-east from  the place 
where the great Koyna project dam is

to be constructed. Large portion  of 
water from the great  Koyna  project 
dam is to be perpetually discharged in 
the Koyna bed below and that should 
be taken from Nisra to join the Krishna 
river  at the Khodshi  reservoir.  It 
will then irrigate thousands of acres 
and will  make famine  almost  im
possible in those areas and beyond. 
I am making these suggestions  and 
I will not take much time of the House. 
This is all I have to say on this point.

Shri S. S. More  (Sholapur);  Sir. 
words are not enough to describe the 
terrible conditions that are prevail
ing in Maharashtra.

Mr. Oeputy-Speaker:  I would re
quest the hon. Member to make con
crete suggestions.

Shri S. S. More: I specially  invite 
the attention of the Minister in charge 
of Food and Agriculture to the con
ditions, the heart-rending conditions 
which are prevailing in Sholapur dis
trict and Jath taluka of South Satara 
and also Indapur  taluka of Poona 
district  which  together  constitute 
my constituency. As a matter of fact, 
my complaints to the  officers have 
not relieved the distress.  For the in
formation of the hon. Minister I may 
be permitted to say that in Madha 
taluka 25 villages were  visited by 
workers and out of a total popula
tion of  23555,  9123  people  have
miirrated and out of the total cattle 
population of 25,000, 11,621 cattle were 
left on the road by the villagers and 
about 1,353 actually died.  In Mc/hol 
taluka  91 villages  were personally 
visited by workers.  The population 
of this taluka is 1,05,071. Out of tĥ's, 
11,930 people had migrated and 24,772 
or mor« were in search  of employ
ment. Out of a total cattle population 
of  85,539, 12,422 were  left  on  the 
streets  and  557 have  died,  As a 
matter of  fact,  from  Jinti taluka 
Karmala there have been reports cf 
five starvation deaths and the state
ments of the relatives have been re
corded by persons who are members 
of the Bombay Legislative Assembly.
I visited  my  constituency in  Sep
tember.  The  whole  of  the  Barsi 
taluka was under famine  conditions 
but  the local  officers  started work 
only of road construction and that too 
for a mile long. Thousands of peo
ple were coming there in search of 
work and the officers were waiting 
for the rainfall, and when some rains 
fell, these meagre works were  dis
continued.  I realise the difficulty of 
Government and I am not having any 
wild expectations.  But if the damage 
done to Ahmednagar district is Rs. !3 
crores the damage to Sholapur dif- 
trict would run into at least Rs. 2C
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crores.  We are already poor and we 
suflfer from economic anaemia and if 
we suffer this much damage, we can
not bear it.  This sort of letting out 
of the blood will finish us entirely, 
and I do not know what is going to 
happen to this part of the country. 
Therefore, I make a very sincere re
quest to the hon. Minister concern
ed, and particularly to Dr. Deshmukh, 
who is contemplating a visit to  this 
part to make a personal survey and 
not rely so much on the bureaucratic 
machinery, because they always  try 
to minimise the hardship of the peo
ple.  I can only  quote  what  Prof. 
D. R. Gadgil, who is now the Chair
man of a Famine Relief Committee 
appointed in collaboration  with all 
the different political parties includ
ing the Cctigress and others, has stat
ed. He has stated that such a famine 
has not been seen in Maharashtra for 
a good many decades past.  This is 
. the only thing that I am sub̂nitting 
for immediate consideration.  If red 
tapism comes into operation, I do not 
think any relief will be given to the 
people in timt.

Shri Pataskar (Jalgaon) : I>shall not 
take very long.  I only want to make 
a few  suggestions.  Apart from  the 
districts  which  have  got  endemic 
famine like Sholapur and Ahmednagar 
to which references have been made, 
there are two districts  of East and 
West Khandesh which  are akin to 
Berar but which are unfortunately in 
the grip of famine this year, and they 
were also affected by famine last year. 
The officers there are not even inclin
ed to believe that there could be a 
famine in Khandesh. But I have been 
there during the last forty years, and 
I have always claimed that we did not 
know a single famine.  But as a mat
ter of fact, for the last two years, the 
people of this area have been expos
ed to famine.  What can be done is 
not to take up small minor irrigation 
projects in that area,  because only 
where there is perennial  water cur
rents you cap take up such small irri- 
>?ation projects.  Here, in this area of 
Khandesh these small projects have 
been tried and they have failed, niere- 
fore, you must undertake some big pro
ject like the Girna river project. Other
wise, these famine conditions will not 
disappear.  When we are talking of 
Maharashtra, I want to  remind you 
that there are  famine conditions  in 
other parts of  Bombay  State also. 
Scarcity conditions  prevail in some 
parts of  Karnatak  arens  and  In 
Ahmedabad district and Kaira district 
and some other parts of Gujrat also. 
But not only  in  Maharashtra,  but

wherever  there  is scarcity  in the 
whole State of Bombay, all the avail
able resources of the present Govern
ment of Bombay  should be utilised. 
Unfortunately, those resources are in- 
sufflqjent to  meet the  needs of all 
these people.  Probably, it is on this 
account that the officers  and others 
concerned are  reluctant  to  declare 
famine or scarcity areas.  Therefore, 
it  is  desirable that  my hon. friend 
Dr. Deshmukh should go to these parts 
and bring to bear a different outlook 
on this  matter.  If we  assure  the 
State Government of help, I am sure 
the State Government will come for
ward with some relief.  Another sug
gestion I would make is that it is no 
good trying to spei)d money on mak
ing roads or giving temporary relief.
I know that the whole of the Dhond— 
Manmad  Railway  (part of  central 
Railways)  was  constructed  by the 
former  bureaucratic  British  Ciov- 
ernment during the time of a famine 
and as a famine  work.  They .spent 
rupees eight crores also on irrigation in 
those  famine  areas.  If the money 
that is now going to be spent by us 
in crores is not to be wasted, I would 
suggest to the Central  Government 
to take up three or four big River Val
ley schemes which are ready. One of 
them is the Girna project. You will not 
be able to find all the money for these 
projects, but whatever money has to be 
spent, if It is spent on the construc
tion of the dams or canals or parts of 
these schemes  which  are  ready, I 
think  it  will  incidentally  provide 
relief to the  areas where  endemic 
famine conditions prevail.  Therefore, 
not only in regard  to Maharashtra, 
but wherever  there is scarcity  in 
Bombay, relief should be given.  Un
less relief ig given  by the  Central 
Government, it is not going to improve 
the position.  Therefore, I would re
quest the  Central  Government  and 
particularly the Finance Minister  to 
give relief  to the  Government  of 
Bombay.

srr )̂ i
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Mr. l>epiily'-$î êr:  Why are you
unnecessarily bringing in  prohibition? 
The hon. Member should address him- 
feU to famine conditions.  From what
ever quarters Government are able to 
get revenue, let them get. Why should 
he attack prohibition now?  Let him 
not be pjpmpted by other considera
tions.

^̂nCTlUl :  !fr̂

 ̂  ^ !3ft ̂ WPT  STRT ̂  

t  ’T   ̂I T̂?r

t  I

Mr. Deputy-Speaker:  Is  the  hon.
Member more aaxiow  to get ̂ mine 
relief, or is he more anxious to get rid 
of prohibition?
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Shri Gadffil rose—

Mr. Deputy-Speaker: This is an ex
ceptional situation.  So, even though 
the discussion is only for half an hour, 
we are exceeding the time?  I would 
request the hon. Minister to give bis 
reply after all the various points have 
been made by the different hon. Mem
bers.

Shri Kidwai:  I shall not  merely
answer, but I will make some sugges
tions also.

Shri Neswi (Dharwar South): Sir, 
similar conditions  prevail in Karna
taka,  which is called the  Southern 
Maharashtra.  So,  Karnataka  also 
comes into the discussion. The district 
of Bijapur, some six talukas in Dhar
war district i.e., Hirekeru, Ranibennur 
Haveri, Ron. Navalgund,  and Gadag 
and  some four talukas in  Belgaum 
district  i.e.,  Athani  Savadathi 
Ramadurg and Rayabhag  have bên 
similarly affected and adequate mea
sures  have not been  taken by  the 
State Government. To be true to my 
conscience, the Karnataka part of the 
Bombay State, I should say, has been 
neglected like anything by the Bombay 
Government. This is a fact well known 
to all people. So, I want to draw the 
attention of the Central Government 
to supplement whatever deficit is there 
in Karnataka.  There are so  many 
schemes which can be taken up, and 
by which the famine  conditions can 
be  alleviated.  There are so  many 
rivers the waters of which can be 
harnessed.  There i$ the Tungabadra 
river  and you  have  a  Bairanpad 
scheme there which  can be taken up
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and large areas of land can be brought 
under irrigation. There is also another 
Madagmasur lake, for which a scheme 
has  possibly been  prepared and  it 
should be investigated  and taken up. 
Then there is the Ghatapraba scheme. 
Then there are so many tanks in the 
district of Dharwar  and some other 
parts of Karnataka. These tanks have 
been filled with silt. If the silt is re
moved, these tanks can store a lot of 
water and thus famine conditions can 
be averted. So, I want to draw the at
tention of the Government  to supply 
as much finance  as possible and see 
that all these tanks are repaired and 
the water that is stored there is used 
for the cultivation of the crops. Cer
tain talukas of the  Dharwar district 
are growing paddy  of the best type. 
The tanks there are repairable and if 
that is done scarcity  conditions will 
not prevail.  Then there are certain 
works like approach roads and collec
tion of mettle which can be taken up 
immediately and emplojnnent provided 
for as many people as possible. I re
quest the Central Government to see 
that the real conditions  are well as
sessed and necessary help given.

Shri Gadgil (Poona Central):  Sir,
the Conference to which reference was 
r̂ d̂e by my hon.  friend, Mr. More, 
stated  that “in the  opinion  of the 
Conference relief of men  and cattle 
and the maintenance  of a minimum 
stability in the structure of the econo
my requires a very much larger and 
more coordinated effort.”  For that 
purpose I request  the Food Minister 
to pay the State of Bombay a sum of 
Rs. ten crores.

Shrimati Maydeo  (Poona  South): 
Sir. a day or so back I received infor
mation  from  the  Superintending 
Engineer,  Deccan Irrigation  Circle, 
who  is in charge of all the dams  in 
Deccan that the rains have failed this 
year, and the water  level in all the 
« reservoirs is much  below what it is 
every year. He has no peace of mind. 
He cannot take leave. He is going all 
over  the districts  and he does  not 
know how to meet the situation. This 
situation is there for the last month 
and a half, but up to now  no famine 
works have been started  or no grass 
debots, opened in the villages where 
rattle are dying or are being sold for 
from rupees five to rupees twenty-flve 
each. It seems the Bombay Govern
ment is unable to meet the situation by 
itself.  So, I would request the Centre 
to come to their help  to meet the 
situation.
Shri K. L.  More  (Kolhapur cum 

Satara—Reserved—Sch. Castes): Sir I 
rise  to request the Central  Govern
ment to rush forth immediate help to

the Government of Bombay. I do ap
preciate the efforts so far made  by 
Government, but they are inadequate. 
Therefore, I would request the Central 
Government to come forward with sub
stantial help.

Dr. Suresh Chandra (Aurangabad): 
Sir. I come from a constituency which 
is a  Maharashtrian  constituency  in 
the Hyderabad State: that is why I get 
up to speak.

Much has been said about the famine 
conditions prevailing in the Maharash
tra areas of the Bombay  State.  In 
Aurangabad and certain other  taluqs 
of Aurangabad such  as Kannad and 
Bhokardan famine conditions are pre
vailing.  There  is  also  scarcity  of 
water.  The Hyderabad  Government 
have already granted certain conces
sions to that area.  I would like  to 
draw the attention of the Hon. Minis
ter  to those conditions and  request 
him to rush some relief measures to 
that area as early as possible.

6 P.M.
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Shri Kidwal: Sir, before 1 deal with 
Maharashtra  I must thank the  last 
speaker for her pleading for the Eas
tern districts of UP, Last year we had 
a very severe famine In that area, but 
I never found the Members represent
ing that area so vigorously  pleading 
for that area, as 1 found the Maharash
tra Members doing today. 1 think Ma
harashtra should be congratulated for 
sending representatives who can plead 
their cause, and do it so vigorously. I 
assure  those friends that  whatever 
scheme  the  Bombay  Government 
draws up, either for test works or for 
any other relief,  we will help them 
financially as much as necessary.

As my hon. friends know, the res
ponsibility for famine relief lies with 
the  State Governments, but in  the 
course of the last few years we have 
been sharing with the State Govern
ments larger and larger burdens. And 
today  we have agreed that we  will 
contribute half of the expenses, some 
in the form of aid and  some in the 
form of loans. Therefore, I would ad
vise my friends who come from Ma
harashtra that on return  from here 
they should discuss  the relief mea

sures, the suggestions they have made 
They  should discuss those  schemes 
with the representatives of the State 
Governments.  Fortunately the three 
Ministers  concerned  in this  relief 
work  in Bombay Government  come 
from Maharashtra.

Shri S. S. More:
ger.

That is our dan-

Shri Kidwai: Naturally they will be 
as worthy as the representatives here 
are. I hope the representatives of this 
area in the State Assembly would be 
equally vigorous and any scheme that 
the Bombay. Government draws up we 
will help them financially and other
wise also.

Hon. Members would be aware that 
a committee was recently appointed to 
study the conditions in Rayalaseema 
and Kolar Gold/ Fields  Area and to 
suggest permanent measures of relief. 
That  Committee has been asked  to 
visit this area also. We are also send
ing an officer from our Office, lo study 
the stituation.  He might have either 
left this morning or would be leaving 
tflis evening. If we have to make any 
special  suggestion  to the  Bombay 
Government we will do it. But I as
sure the Members  that all the help 
that  may be required  to meet  thfe 
situation, in fodder  or foodgrain  or 
cash, will be given.

Mr. Deputy-Speaker:  The  House
stands adjourned till  10-45 a.m. to
morrow.

The House then  adjourned  till  a 
Quarter  to  Eleven of the  Clock  on 
Saturday, the 20th December, 1952.
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